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REVIEW APPLICATION NO. 29/2000 '
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH,JODHPUR‘

Date of Order : 26-02-2002.

(In Original Application NO. 455/95)

Prem Singh Rathore S/o Shri Durga Singh Rathore,
aged 30 years, Section Cohtroller in Control Office,
Divisional Office, Northern Railway, Bikaner, R/o
House of Col. Hukam Singh, Behind vaerﬁment Press,
Hanumon Hatha, Bikaner.

Suresh Chand Bhardwar S/0 Shri Chandji Bhardwaij,
aged 29 years, Section Controller, Control Office,
Divisional Office, Northern Railway, Bikaner, R/o
House of Puran Pratap SJngh, Advocate, Neéar G.P.O.,

:Blkaner.

Mahavir Singh Jodha §8/o0 Shri Bhagh 8Singh Jodha;,
Station Master, aged 31 years, Northern Railway,
Nathwara, Bikaner, R/o Station Master, Nathwara

Distt. Bikaner.
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Nehal Singh S/o Shr1 'ﬁej'!Singb 2 aqe@ 29 vyears,
P
Station Mastenwrgﬂomthérn RgL}way, thgﬁqkhera of
. 'i ' ‘ kA ‘ .
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" Basti Ram Sankhla S/o ShrL3J@ﬁ S]ngh Sankhla, aged

29 years, Station Maste ‘”“%ﬁ%ﬁaldi %h  Bikaner .

Division, Bikaner

Rajesh Kumar Nigam S/o Shri Brij Kumar Nigam, aged

28. years, Station Master, Northern Railway,

~Jagdevwala Distt. Blkaner,

Harphool Singh S/o Shri Swaraj Mal Rulania, aged 28
years, Yard Master, Northern Railway, Bikaner, R/o

T-38-A,Near Rani Bazar, Railway Crossing, Bikaner.
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8. Mahendra Singh S/o Shri Bhagwan Singh, aged 28
years, Yard Méster, Northern Railway,tLalgarh,'R/o
,1/Bf33’ Jai Narayan Vyas Colohy, Near Shopping
Centre, Bikaner,

--...Applicants.

versus
1. Union of 1India through General Manager, Northern
Railway, Headquarter Office, Baroda lHouse, . New
Delhi. . | | " 4
. l\
2. The Divisional Railwéy Managér! Ndrthern Railway,

Bikaner Division, Bikaner.

The Divisional Personnel Officer, Northern Railwayf

Bikaner Division, Bikaner.

The Seretary, Railway Board, Rail Bhawan, New Delhi.

" +....Respondents. -

Mr.'Y.K.Sharma, Counsel for the abplicants. - o

Mr. R.K.Soni, Counsel for the respondents.
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,;ff ‘Hon'blé Mr. Justice 0.P.Garg, Vice Chairman
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Hon'ble Mr. Gopal SiﬁahJ Administrative Member

PN .".a-:,,",.

. ORDER A
(Per Hon'ble Mr. Gopal Singh) '!i

In this Review Application, applicants have pointed-
out some error abpafent on tha face of records in our order
dated 29.8.2000 passed in O.A. No. 455/1995 and have préyed'

for modification of the order aforesaid.
2. We have heard the learned counsel for the parfies(

3. Qur order dated 29th August, 2000 paséed in O.A. No.

/



of 1995 provides as under :-

15.11.'93. Respondents are

» B -

"The Original Application is allowed. Respondents
-are directed Eo grant the benefit of increments in
the grade of Rs. .1600-2660 to‘fhe applicants for
the period of training from 15.11.'91 to 14.11.'93
on notional basis. The? will be entitled to actual

monetary benefit of -increments with effect from

givén three months time

to comply with this order. No costs."

This order of ours, was based on Printed'Seriai (for short

'PS') No. 10654 placed at page No. 56 of the O.A. This PS

provided that  'the benefit of treatment of such training

as duty>for'the‘purpose of incrementé may be alloWed in the

cabe of those Railway servants alSo,who had under gone such

'

training on or after 1.1.1986. Howeéever, in such cases, the

bénefit of counting the period for pay will be admissible

on notional basis from 1.1.1986 and on actual basis from

1.10.1990"'. It ‘is clear from above that the persons who

had under-gone training after 1.10.1990, would be entitled

to count the period of training for the purpose of

increments on actual basis and

However, in our -order dated 29th

‘?btional' has b@am crept-in, in
’ ,

.appears to be a clerical mistake.

;F appropriate to mpdify our order

not on notional basis.

August, . 2000,. the word
|

place of 'actual. _This

‘We, therefore, consider

dated 29th August, 2000

“bassed in 0.A. No. 455/1995 as under :-

"The Original Application "is allowed. Respondents

are directed to grant the benefit of increments in

" the grade of Rs. 1600-2660 to the applicants for

the period of training from 15.11.'91 to 14.11.'93

on actual basis. Respondents are given three
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months time to comply wﬁth this-order. No costs."
. This modified order would be read as a parf of our original
order. -
4. ' The Review Applicatién is -
stands disposed of.
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A e J1lce Chalrinan
Gopal singh ) Jrce Chaihi
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